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(b) whether the air-lifting of mails 
which was discontinued during the 1. A. C. 
strike has since been resumed ; and

(c) if not, the reasons therefor ?

THE MINISTER OF COMMUNI­
CATIONS (SANCHAR MANTRI) (SHRI
H. N. BAHUGUNA) : (a) The recent 
labour trouble in Indian Airlines, resulting 
in work to Rule, consequent lockout and 
the absence of any substitute agency of 
equal efficiency to meet this situation.

The dependence of Postal Services on 
other Departments e g. Train Service, some 
of which run late ; and

The wild cat strikes resorted to by some 
sections of P and T Workers on a number 
of grounds such as lack of full facilities of 
light, water etc, in Railway Vans, confron­
tation with local authorities etc.

(b) Yes.
(c) Does not arise.
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Representation from Coffee Growers 
of Kerala

383. SHRI A. K. GOPALAN : Will 
the Minister of FOREIGN TRADE 
(VIDESH VYAPAR MANTRI) be pleased 
to state :

(a) whether Government had received 
any representation from the Coffee growers 
pertaining to their grievances ;

(b) if so, the details thereof;
(c) whether any action has been taken 

by Government on the representation; 
and

(d) if not, the reasons therefor ?

THE DLPUTY MINISTER IN THE 
MINISTRY OF 1-OR1GN TRADE 
(VIDESH VYAPAR MANTRALALA MEN 
UP-MANTRI) (SHRI A. C. GEORGE):
(a) to (c). A statement containing the re­
quired information is attached.

(d) Does not arise.

Statement

A Memorandum setting out the pro­
blems of the Coffee Growers in Kerala State




